
173 Written Answers [26th AUGUST 1993] to Questions 174 

such public sector units ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY 
(DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT) WITH ADDITIONAL 
CHARGE OF THE MINIS- TER OF STATE 
IN THE MINISTRY OF INDUSTRY 
(DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI): (a) to (c) 
The C&AG of India report No. (1) & 
(3) of 1993 contains a para on investment of 
sur- plus funds by some public sector 
undertakings. The PSEs and the 
administrative Ministries/ Departments 
concerned look into the specific objections 
mentioned in the C&AG report and 
take suitable remedial measures. 

 

 


